
11.06.2013                        J-1   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)

COURT NO. 21   
HON'BLE MR. JUSTICE MANMOHAN SINGH

1. BAIL APP.995/2013 AKRAM KHAN ADITYA AGGARWAL
VS.STATE GOVT. OF NCT MUKESH GUPTA 
OF DELHI

2. BAIL APP.988/2013 SWAMI RAGHUVANSH PURI KESHAV KAUSHIK
VS. STATE (GOVT OF NCT GOVIND,ANITA P.SINGH,
OF DELHI) M.N.DUDEJA,HIMANSHU MEHRA,

KAVITA BATRA,
COMPLAINANT IN PERSON

3  I.A. 9896/2013         DELHI INTERNATIONAL SMRITI MISRA,MANINDER SINGH,                 
    In CS(OS) 1220/2013   AIRPORT PVT LTD           HARSH KAUSHIK,ANKUR SOOD,
          Vs. HT MEDIA LTD          GAURAV SINGH, AMIT OJHA,    

SANDEEP SETHI,KANIKA
AGNIHOTRI, VAIBHAV AGNIHOTRI

   HIGH COURT OF DELHI                            
    10TH JUNE, 2013                             REGISTRAR (LISTING)


